Avtar Singh vs. Harvinder Pl Singh
&
Avear Singh vs. Kawaldeep Singh
CT No. 402 & 4032014
1.07.2020 S

District Courts functioning has been restricted/suspended till 3L07.2020 amid

lochdown bty the Hon'ble Delhi High Court, however, courts_have been
were at the stape of

directed to take up the nrgent matters/matters_which

arpuments,
Present: Shri Amit Minocha, Jeamed counsel for the complainants in both the
above mentioned matter

The court is com ened through V/C (Cisco Weben) from residence

ofTice.

T—

Part anppuments heard. File perused.

Put up on (,4.08.2020 for further arguments through V/C at 02:00 p.m.
(Babita Puniya)

MM-06, West District, THC
Delhi’31.07.2020
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Pistrict Courts functioning has been restricted/suspended till 31,07.2020 amid

_l_l_'!{_.i_ull'l“ﬂ l_‘! ”'ll." ll”“lhll." I.!'I’.'“ll lll'_'_ll {‘.u“-r:l h"“r‘tri couris t|;|\“ hti."ﬂ.

dicected to take up urgent matiers,

Present: Complamant in person through V(.

1O through VIC

The courtis convened through V/C (Ciseo Webex) from residence office.

[t vs stated by the 1O that he has supplied the copy of the CCTV footage in a pen-
dnve to the complainant,

Heard, Apphication perused.

Put up on 01.09.2020 for further proceedings. f
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(Habita i'un':_x:tl
MM-D6, West District, THC
Delhi31.07.2020




Avear Singh vs. Harvinder Pal Singh
£
Avtar Singh vs. Kawaldeep Singh

CT No, 402 K 40372014
I's: Hari Nagar
M.07.2020

District Courts functioning has been restricted suspended till 31.07,2020 amid
lochilown by the Hon'ble [elhi High Court, however, courts have been
directed 1o take np the urgent_matters/matiers which were at the stage of
Arguments,

Present. Shri Amit Minocha, leamed counsel for the complamnants in both the
above mentioned matter

The court is comvenad through V/C (Cisco Webey) from residence
lice,

Part arguments heand. File perused

I"atup on 04.08 2020 for further arguments through VIC at 02-00 p.m

iNabita Puniva)
MM-06, West Dustict, THO
Delki31.07.2020
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L. P Singl vy, K.S. Vohra & Anr,

CT Neo. 573872010
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District Courts functioning has heen res
lochdown by the Hon'ble Delhi Hiok
divected to take

tricted suspended till JLOT2020 smid
Court, however, courts kave been
up the urgent matters'matters which were at the stape of

arguments,
- N ks . i " “ = _
Present: None has joined the proceedings on behalf of the complainant

Shri Harpreet Singh, Popli, learned counsel for the accused persons

Be awaited for the complainant,

ii'_l:.‘.:"'.'_; Panva)
MM-06, West Thinimag, RO
Dsta=3 07 0

At 12:36 p.m, -
Present: Leamned counsels for both the panties through V/C

The matter could not be heard as audio link has snapped Funther, at ane [R4Re in
the hearing, the audio link was so poor that | could not hear the Teamed coumsel for
the accused persons. On being enquired from the Reader, he stated that the leamaed
counsel for the accused persons is on the way to Chandigarh and has roguestd
another date.

Heard. File perused.

List the matter on 06.08.2020 at 12:30 p.m., through \'C \

(Babita Puniva)
MM-06, West Distier, THC
Dethi 31,07 2020

Tdm g
™ wt?:\ml
Ueopoiton b apes %4 4
P Wt pan 8 s (N0 R
Py, S R e
w y o oo Rl
Mo rore et Uy




D

Nirte Y8 Mt Mt

FI Ng 13202

PS: fari N,

Utsee 3 agar

31.07.2020 Aec. 25754159 Army Ay

I}i"h"['l'il"" l‘l.lﬂrtq i v
'—"—-'—F—-—__________.!ﬂ_cli“"l." 1 | H LY h T ]
3 -—=--—-_Lj._. ven Itu[riﬂ ]! TP ET
lochdown sy the Han' e Delhi ”l'JI {“.;.t'll."_’_'_ﬁI_{'!'I‘IL!_Il!_Ejl_!!!]__jr[_,ll_l_'_lll__l_lgt!_;!mid
N e - & l r iy

iree Liiwy oy .
directed to he Up urpent mateers T Connts have heep

Fresh application «
e seeking release of 4
3 — "'l"lil'"'." |lm|:r [ .
received by way of el : ing number III..-INIL\.I(E

L T, ) y
Present: Shri Nitin Arora, leamed counsel for the applicant through V/C

The court is convened lllmugll VIC (Ciseo Webex) from residence office.

Heard. Application perused,

Put up the application with file on 04082020 at 01:00 p.am., through V/C,

Report be also called from the 10 concemed for the next dute of hearing.
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lﬁ.uhiln Purniva)
MM-06, West District, THC
Delhir3].07.2020
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